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evation. The Director General. (Investigation)
supervises, controls and coordinates the
working of the Directorate of Inspection
(Intelligence) Directorate of Inspection
(Survey) and the four unit of the Directorate
of Inspection (Investigation) which are
engaged in the work of comruing t?.x
evasion. He also plays a vital rote in search
and seizure matter* and super rises
investigations wherever necessary.

(d) Yes, Sir.

Legislation to curb drug peddling

343, SHRI K. VASUDEVA PANIC
KER: Will the Minister of FINANCE be
pleased to state:

(a) whether Government propose t0 enact
a legislation to curb pedd'in;; drug by
providing for severe penalty for this offence;
if so, what are the details thereof; and

(b) if not, what other steps Government
are taking to curb drug peddling and make it
an offence like murder?

THE MINISTER OF STATE IN "THE
MINISTRY OF FINANCE (SHRI JA-
NARDHAN POOJARI): (a) and (b) A
Comprehensive Legislation on narcotic drugs
and psychotropic substances, inter alia,
providing for stringent penalties for drug
trafficking, was passed by the Parliament in
its last Session and has since been enacted as
the Narcotic Drugs and Psychotropic
Substances Act, 1985 (61 of 1985).

Recommendations of Abid Hiiss&in Com-
mittee

344, SHRI K. VASUDEVA PANIC
KER: Will the Minister of COMMERCE
be pleased to state:

(a) what pre the details of the recon
mendations of the Abid Hussain Comn
mittee which have been accepted and imp
lemented; and
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(b) what are the details of the recom-
mendations which have not been implemen-
ted and the reasons therefor?

THE MINISTER OF COMMERCE (SHRI
ARJUN SINGH): (a) and (b) The details of
the recommendations are available in the
Report of the Committee on Trade Policies,
copies of which have been placed in the
Parliament library on 28th August, 1985; on
the same day, copies of the Report were also
provided to the Publication Counters of the
Lok Sabha and the Rajya Sabha Secretariat
for distribution among Members of Par-
liament.

The recommendations of the Committee on
Trade Policies have, by and large, been
accepted by the Government. Its general
macro-economic recommendations have been
accepted in principle by the Government as
guide lines for policy formulation. The
recommendations are in various stages of
implementation.

Export of iron ore from Paradeep Port

345. SHRI ADINARAYANA REDDY:
Will the Minister of COMMERCE be pleased
to state:

(a) what fresh steps Government have
taken to increase the export of iron ore
through Paradeep Port in Orissa; and

(b) what is the quantum of iron ore
exported from the above Port during the last
three years, year-wise?

THE MINISTER OF COMMERCE (SHRI
ARJUN SINGH): (a) Following steps have
been taken to increase the exports of iron ore
through Paradeep Port in Orissa:—

(i) Procurement of more ore by re-
moving all quota limitations.

(ii) Providing incentives by way of
reduced prices to compensate for additional
freight;

(iii) Initiating action to improve iron ore
handling facilities in the port and
deepening of the por;, to accommodate



